AB No.159/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

As prayed for by Mr. SP Mahanta, learned counsel for
the petitioner, list this case again on 07.01.2014.

JUDGE

Lam



AB No.185/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

List this case again on 02.01.2014.

JUDGE

Lam



BA No.183/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

List this case again on 02.01.2014.

JUDGE

Lam



Crl.M.C. No.75/2013
In Crl.A.No.10/2010

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

List this case again on 02.01.2014.

JUDGE



WP(C) No.389/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

List this case again on 02.01.2014.

JUDGE

Lam



WP(C) No.391/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

List this case again on 02.01.2014.

JUDGE

Lam



WP(C) No.392/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

List this case again on 02.01.2014.

JUDGE

Lam



WP(C) No.394/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

List this case again on 02.01.2014.

JUDGE

Lam



WP(C) No.395/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

List this case again on 02.01.2014.

JUDGE

Lam



WP(C) No.396/2013

BEFORE
THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

31.12.2013

List this case again on 02.01.2014.

JUDGE

Lam



